
.y

I
CENTRAL administrative TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

RA. No. 270 of 1999 jn
O.A. No. of. 19:9s:

New.De!h!, this the day of December. 1999

HON'BLE MR.S.R.ADIGE.VICE CHAIRMA.NCA)
HON'BLE MR. KULDIP SINGH, MEMBER (J)

t.in i on of I nd i a
through i ts Sec r e t a r y .
Ministry of Defence
New DeIh i .

The Cha ! rrnan ,
Ordnance Factory Board.
Ca I CL! +1 a

The Genera! Manager.
Ordnanc® Par^ + orv

Muradnagar (U.P).

Versus

.  .Review .App.1 i cants in
RA

..Association of Examiners
Ordnance r

Muradnagar
through i ts Convenor Shri Prabhu Ram
S/o Shri Bodhan working as Examiners (Ski l led)
Ordnance Factory, • • /
Muradnasar o _■ x ■. . .Respondent in

the R.A.

ORDER BY CIRCULATI ON

Hon b I e Mr . ■ Ku I d i p Si nah . Member (-J )

We have' gone through the review appl icat ion.

•The review appl icants do not point out any error apparent
on the face of the record. The review appl ication is

merely an argumentat ive in the nature of appeal rather

than . the review appl ication. So we find that no ground
has been made to reca I I our order and review the same'.

The R.A i s acco!~d i .ng I y dismissed.

(KULDIP (SINGH) V ^o r
(J) VICE CHAIRMArnA)

Rakesh


